18 Matters raised [RATYA SABHA] with Permission

MS. DOLA SEN (West Bengal): Sir, I also associate myself with the Zero Hour

submission made by the hon. Member.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, 1 also associate myself with

the Zero Hour submission made by the hon. Member.

SHRI K.K. RAGESH (Kerala): Sir, I also associate myself with the Zero Hour

submission made by the hon. Member.

DR. AMEE YAINIK (Gujarat): Sir, I also associate myself with the Zero Hour

submission made by the hon. Member.

SHRI RIPUN BORA (Assam): Sir, I also associate myself with the Zero Hour

submission made by the hon. Member.

DR. L. HANUMANTHAIAH (Karnataka): Sir, I also associate myself with the

Zero Hour submission made by the hon. Member.

SHRIMATI WANSUK SYIEM (Meghalaya): Sir, 1 also associate myself with

the Zero Hour submission made by the hon. Member.

SHRI K.G. KENYE (Nagaland): Sir, I also associate myself with the Zero Hour

submission made by the hon. Member.
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SHRI RAJEEV CHANDRASEKHAR (Kamataka): Sir, [ associate myself with

the Zero Hour submission made by the hon. Member.

SHRI SURESH GOPFI (Nominated): Sir, I also associate myself with the Zero
Hour submission made by the hon. Member.

SHRI NARESH GUIRAL (Punjab): Sir, I also associate myself with the Zero

Hour submission made by the hon. Member.
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MR. CHAIRMAN: Please take note of it. Shn Tiruchi Siva; not present. Now,

we would take up Special Mentions.

SPECIAL MENTIONS

Demand for early completion of the Sidhi-Singrauli Section of

Rewa-Sidhi-Singrauli project in Madhya Pradesh
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